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Shri Kolla Veakaiah : In 'fiew of the 
di1ferences between our Government and 
the Government of doe UAR and in view 
.ef the fact that President Naner has openly 

condemned the American air raids in 
Vietnam wbile our Prime Minlater Iw 
just appreciated the faith of the President 
of doe United States in peace in Vietnam, 
and in view of the fact that the President 
of the UAR has expressed that the Chinese 
activities, as far as Mrica is concerned, 
are in no way improper wrile our spokesmen 
express differently, may I know whether 
Government propose to discuss all these 
differences eith .. in the conference or in 
the bilateral talks with UAR ? 

Shri Dbtuh Singh : With due res· 
peet to the hon. Member, I wonld like to 
point out that this basis is completely 
wrong : there is no difference. I thiak 
these differences are being attempted to 
be projected by a certain country whose 
newspapers he probably reads. 
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Rev. Michael Scott 

.720. Shri Madh uLima),e : Will the 
Minister of External Affairs 1 be pleased 

to refer tu the reply given to Starred Ques-
tion No. 1556 on the 9th May, 1966 and 
state : 

(a) whewe, Rev. Michael Scott fo,-
warded the Naga Underground's letter to 
the Burmese Government on hi. own or 
in ~unsultation with/or with the consent 
of the other tWo members/or either of the 
two members of the now defunct Peace 
Mission : and 

(b) if the reply to part (a) above be in 
the atlirmative, the action taken by Go-
'fCmment spinst the other Peace Mission 
Member/or Members ? 

Tho MIlliner oeState in the MlnitrJ' 
of.BzeemaI Atrairs (Shrl DIneah SIDcIa): 
(a) A. already stated by the Foreip 

Minister on the floor of the HOUle in 
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reply to short notice question No. 17 
flD 12th April, 1966, and in his statement of 
zoth April, 1966, Rev. Michael Scott acted 
whoIly 011 bis own and did Dot consult 
the other two members of the Peace 
Mission. 

(b) Does not arise. 
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Shri Swell : I would like to under-
stand the meaning of this e%presoiOll 
'underground'. The leaders of this 
hostile Naga group have been movin& 
about freely in the country ; they came 
out here to Delhi a number of times to 
have parleys with the Prime MiDister. 
In what sense are the, 'under ""und' ? 

Sbri DiIleah SiD.h: We should COD-

sider changin& !pe name, Sir. 

Shri Hem Barua : Sir, whenRev.MiA:h-
ael Scott was playing bostto Mr. Phiz<> Ua 
London, he was trying to intemationalise 
the Nap problem. As on iDllBnce of this, 
it may be cited that he had already decided 
to appmach the UN SecretarJ-GeDeNl 
and request' bim to arbitme i1I the _CII1et1 
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Indo-Nags dispute. In 11-.t conten, may 
I know whether our Government has spe-

dolly told Britain that the British soil must 
.,tbeallowedto be u5ed by Rev. Michael 
seen for anti Indillll propaganda and if she 
allows it to be done like that, India would 
consider it to be an unfriendly act by a 
aember of the Commonwtdtb ? 

Shri Dinah Sinlrh : This was men-
tioned in me House on the last occasion 
when the bon. member asked wbether the 
Prime Minister has acquainted the British 
Prime Minister about thi •. 

Shri Rem Bana : On the p%CYi0ll8 
occasion, the question \Tat different. 

Mr. Speabr : He wanta to ,know 
w!-ether it Qu been eonnyed to Britain 
Iba1 this would be considered an nufrie.ndJy 
act. 

Shri DiDesh S .... h: No, Sir; We ban 
Bot con .. eyed In those terms. 

Shri Rem BIU1Ul : Why not , What 
ue they doing, Sir , 

Mr. SpeaIIa:. He cannot ent.r into 
arguments ; he can only leek information. 
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Shrimad Sa1'itrl Nlpm. In .. iew of 
the fact that Re... Micraol Scott is ,till 
inuliio& in such objectionale activities 
and maIdna such dama&ing statementa 
against our national intereet, may I trow 
whether the hon. Mini,ter or the Priml 

Ministerthinb it proper to write to the 
British Prime Minister that this type of 
actioo;by a British national on British soi I 
i. highly objectionable and against the 
Commonwea1th iDterests ? 

Mr SpeaJr;er: The same question was 
put by Mr Hem Barua. 

Shrimad Sa1'itrl Niaam : I am not 
asking why she has not Written. I want 
to know whether she i. going to write or DOt. 

Mr: Speabr : About what has been 
written, that has beeD answered. 
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Shri Bade , In reply to Mr_ Hem 
B.orua's quesLion be said, that they han 
Dot written to Br:taiD; sayioa this would ba 
con,idered an unfriendly act. Natorally 
the question arises u to what they b8ft 
written to the British Government, whether 
It is DOt justiiable or they should di ICOD· 
tiDue it and what j. &he reaction of the 
British Gonrnment to our note ? 

Shri DlDeah Sinlrb, "Unfriendly act" 
has a speciflc meaning and connotation in 
diplomatic correspondence. That is why 
We have not used those Words. I think 
It would not be proper for me to di'f'ulae 
the detail. of the correspondence of 0IlI 

'Prime Minister with the British Prime 
Minister on this matter. 




